IN THE CENTRAL .ADMINISTRATIVE TRIBUNAL,-JAIPUR BENCH,

JATPUR .

OA No0.565/2001
Wahid Khaﬁ a/0 late Shri Hamid Kha, Hecstel Superintendeht,v
Military Séhool, Dhélpur.
:,Q Applicant
Versus -
1. . The 'Go§t, of India’ through - the Secretary, -
Ministry of Defence, New'Delhin
2. The Chief of Army Staff, Army Headquarters“ DHO
‘PO, New Delhi.
3. "he Dy. Chief of Army Staff, DTC. Gen.l of
Military Trg. (MTlS(é) General Sfaff_vBranCh,
. | :
Army Headguarters, DHO, PO New bélhi.
4. | The Priﬁcipél, Military Schoolg’Dholpur (Raj)
- ﬁ; Respondenfs |

0A No0.66/2001

Naseeruddin s/o Shri Railuddin Ahmad, Hostel

Superintendent, Military School, Dholpur.

oo Applicént

Versus |
1. The Govt. of India thfough the“ Secretary,.
-~ Minisfry of Defence, New Deihig |

2. The Chief of Army Staff; Army Headguarters, DHO
PC, New Delhi. ) |

3. AThe' Dy. Chief of Army‘ Staff, DTC. Gen. of
Military 7Trg. (MT15(a) General Stéff Branch,
Army Headquarters, DHO PO, New Delhi. o

S 4. The Principal, Military- School, Dhqipur (Raj)

. Resbpndents

Date of order: - E:q'.éﬁfj‘E)ZL



Ty

3 w
0B No.§3/2001 | |
R;S.Katarya s/o late Shri Sﬁbe .Singh Ré%ér?a, ﬁbgtei
Super%ntendent, Miiitary Séhool, pholpﬁr. |

| ~ .. Applicant;“ "'é
Versus ;
1. : .The Govt. of India through t%e 'Seéretaff, ‘
:Ministry of Defence, New Delhi. ‘ | |
2.. The Chief of Army Staff, Army Héa6qﬁafteré)’DH6:
PO, New Delhi. . | o e
3. " The ‘Dyn‘ Chief of->Army 'Staff; 1DTC5; Qeﬁ, Qf”
| Militery Trg. (HT15(a) Géneral étaff-ar?agéh:,‘"ii’f
.Afmy-Headquarteré, DHO PO, New Délhi. "?;;;

a4, The Principal, Military Schooly, Dhblpur (Raj),_sig

T e Reépondents
,/' ‘

: /

OA No,54/2001 ~ | o

ﬁ,V.S.Tyagif s/o _1a£ev shri Praveen ‘Singh ‘iyagi, Hostel
Superintendent, Military School, Dﬁbiﬁﬁr, | -
| . Aﬁglicanti'f
Versus _/{ |
ia " ‘The Govt. of 'India=;through the ’Secrétéry,‘fj
Minisfry_of Defence,lkéw Delhi, o g
2. ( ~ The Chief of Army Staff, Army Headguarters, DHO-_WEM
PO, New Delhi. ‘
3. The nby, Chief of Army- Staff, DTC. ‘Geh. 6f1
ﬁilifary Trg; (MT15(a) General_vStéff. Bpahch,'i,
Army Headquarters, DHO PO, New Del%fnl | |
4. " The Principal, Military School, Dhblpuf (Raj;)

.« Regpondents. -

Mranarendra Mohan Sharma ~ counsel for, the applicents

Mr. Hemant Gupta, proxy counsel to Mr. M.Réfiq, counsel .

for the respondents

'



CORAM:

Hon'ble Mr. S.K;Agarwal, Member (Judicial)

- Hon'ble Mr. H.O.Gupta, Member“(Administrétive)v

Per Hon'ble“ngﬂﬁja.Gupta} Member (Administrative)

The applicaent in: OA No.65/2001 is aggrieved of

e

improper grent of pay =scale and has prayed for appropriate

directions 'to the respondents to reconsider ‘the case and’

grant -him the pay scale of Rs. GSOO—lOSOOjinstead of Rs.

4700-7000 w.e.f. 1.1.96 alongwith arresrs and interest, on

variocug grounds stated in the OA.

2. ' The case of the applicant as made out, in

brief, is that:-. | f

/

2.1 He was appointed as Hostel, Superintendent in
RIS el L . N :

Military Hostel, Dholpur on his promoétion from Accountant
A\ ; ; .

w.e.f. 1.1.98., The pre-revised pay ada]@ of ‘the applicant
was Re. 1600-2660. He has been givén a pay.scéle of Rs.
4500-7000 although the standardvfconversjon of the pay

scale of Rs. 1600-2660 is Rs.5000-8000, as  may be seen

from ready reckoner Ann.Al. There is no reason as to why =

the™standard pay .scale wes not granted to the applicant.’

Further, similarly situated Hostel Superintendents have
been fixed in the pay scale of Rs. 6500-10500 whereas he
has been fixed in the péy scale of Rs. 4500-7000.

!

2.2 There are L Mililtary Schoolas in India situated

at Belgaum, Bangalore, Chail, Ajmer and Dhb]ptr with- 4

Hogtel Superintendents authorised to -each ischool? ”fhe f

duties of Hostel Superjntendents!of Milifary is roﬁnd'the'

clock, but their pay scale has been fixedl at very low

grade. They do not have any promotion avenue.: A teacher of



:.4 :

_the Mllntafy School can be oromoted to leos 'B”_and Class;j

th but the Hostel Super:ntendent w111 retlre on the same*

.

grad The gqualifiation and responSJbllitles of Hostel

Superintendent of Military School are almbsti similar 'tb
that of the Delhi College of EngineeringﬁADepartﬁehE'ef
Training " and Technical. Educationq The . Hostel

—

Supef1ntendent of . Delhl Co]lege has beeh fiked in the péy'

scale of Rsa. 6500 10500 whereas the applicant has been .

fixed in the séale of Rs. 4500-7000 which is a clear

discrimination. The Recruitment Rules and duties ‘may be

seen from Ann.22. o

o

2.3 - '~ The Assistant Masters -ano"Librarians .Qfl the

“i

Mliitﬂry bchool have a]ways been Lreated as junlor to thef

Hostel Superlntendentee Now‘the appllcant‘{haq been flxedf“'

in the pey scale of much lower than' Lhat of Assjetant.

Masters .and Librarians. Duties of /Asstt. Maeter and.'

"Librarian' are much ‘less onerOUS'fthan ”that' of Hostel%‘

—

Supsrintendent in Military Schocl. Therefore, there is no -

reason--for givingw~a~wpayewscale'-ofl’Rs.: 55@0—90002‘to theix

A

Asstt;'Master/Librariahs and Re5f4500—700d to the,Hosiel?
Superintendents. Replacement of/pre—revised'pay scale ofi
Rs. 1400-2300 to the new scale of Rs. 4500 7000 does not

exist in any Department of Mlnlatry of Defence as’ well as

in other departments of the Central Govt,

3. The respondents have - contested ~ ‘this
application. Brlefly QLated they have submitted thatﬁ—u ‘51 .
3.1 . . The earlier pay ecaie of the applxcant i. e,‘Rs;-

'1400~2300 has been’rlghtly revised to Rs. 4500 7000. The
Anature of dutlee-and quallflcatlon for app01ntment as, alsoj"

the mode of recruitment for the poet of Asqtt. Master andlﬁ

Libraz1ans» are qu1te different than that. of;'anﬁHgg




Superintendent. Similarly,  the post'_: of  Hostel -

" Superintendent in Delhi College of Engineering, Department

of Training and Technical Educatibn has got conerous and
heavy duties as compared to the UHostel Supérintendent of
Military‘Schools.

3.2 © The Pay Commission has taken intQ aécount all
the data and material and Has also evaluted thevwofking

conditions, nature of duties, mode of | recruitment,

'qualification, experienée etc. for the post of Hostel

N

Superintendent vis-a-vis other posts. It was on
considevation of the entire information, the .Pay Commision
has prescribed the pay'scéle of Rs. 4500-7000 for the post

of Hoslel Superintendent of the Military Schoolsz.

4

!

4. No rejoinder has been filed by the applicant.

5. : Heard the -learned counsel for fhe parties ahd
perused the record. A

5.1 It appear from para 4.9 c% the application that
the applicant was granted the péyfscale of Rs. 1400-2300

based on 4th CPC recommendations and not Rs. 1600-2660 asj

averred in para 4.2 of the application, which ‘the

regspondents £

pendents for the unexplained reasons, have also not ™

-

-

¢

r
[Ker

denied. . The standard cenversion of the pay scales of Rs.

1 1400-2300 and Rs. 1600-2660 as per” the recommendations of

the 5th CPC are Rs. 4500-7000 an’dl Rs. 5000-8000
respectively. If the applicant was holding the pre-revised
scale of Rs. 1600-2660, he would be entitled for placement
in the scale of Rs. 5000-8000 w.e.f. 1.1.96.

5,2_ Witﬁ regard to the prayer of ﬁhe_appiicant to

place the Hostel Superintendents holding the pre-revised



6

'pmy neale of Rs. 1400-2300 ko the vavimwd»@ay &éaléAof Rﬂ;_

6500-105C0, we are of the view that determinatidh of a pay

s

scale for ;a particular post is. a subject’ matter of the

expert Lkodies. like the ‘Pay Commision and the finsl

P

. decigion is taken by. the Govt.;, keeping in view a number:

i

t
i

-

of relevant factors including nature of duties and:

responsibilities, —-— the—--recruitment ; rules, ‘the’

2

gualificetions, the guality of work, efiiciency desired,
Unless a discriminetion with the

H

eperience reqguired etc.
‘neot interfere

<

similarly placed is eghown, the Tribunal does

y

in these matter

m

5.3 ~In this particular case, the apélicant Pié”

seeking parity with Teachers and Librariahs of the same

T4

- . . ‘ ' , L i g, T
Schocl. Apperently, the duties and responsibility of a

Hostel Superintendent cannot be compared with that of the .

Asatt. Master and the Librarian. The applicant has ‘also .

’

not been able to establish discriminaticn with the Hostel

i

Supaerinterdents of  Delhi Collége ~of Engineering,

! bt «

Department ‘of Training and, Technical Educaiton, who were

granted higher pay scale. No authentic detailed data.héé
' ) i : § 0
been placed by the applicant to prcve his point};Only_é?

[

tatement 1

9]

filed containing qualifications and duties.

+3

her

"

‘

_reqrujtment, the number of students in thé hostei, thgir
~pay scale as pér recommendations of the 4th CPC. etc. Thé
Pay'Cdmmiss;on has considered the case of the aﬁélicaﬁt
'aﬁj bzsed on the recommendation of the 5th Pay_éommiséionh

the Goverament acc

3]
ke
rr
(]

d the recommendations’ and granted
the sztandard conversion of the pay scale Rs. 1400-2300 to

S

the agplicant. -

u
e
IaN

¥

The respondents -in support of their contention

bt e N ’

is nothing on receord relating  to the mwode of-



1)

7

“have also relied on the

V. P.V.ldariharan, 1997 {

Sansthan Karamchari Union

and  Anr.

Pradesh &nd Ors., 1997 (2) SLR

5. ~In view of above discussions; we do not
any merii in this 0A and according

without =zny order as to costs.

Since the epplicants in OA

and. 64/2001 are cing

fa

also see same

vhich were taken up alcngwith

the . consent of parties, thses OAs
witheout any order as to costs.
A}
{(H.O.GURTA}
Mémber (Adwiniaztrative)
5y 4
&

cases of Union of India

and Anr.

/

2) SLE 232 and . Garhwal Jal

v. State of Uttari

No.66/2001, 63/2001
felief on similar

OA No. 65/2001 with:

are also dismissed

§

/?(S;K,AGARWAL)'f

Member (Judicial)

i



